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(b) As on 28.11.95, the State Trading Corporation
was holding a stock of 17,953 tonnes of imported palmolein
PDs.

{c) The purchase of edible Oils for meeting the
requirements of PDS is made by STC in the international
market in CIF {Cost Insurance Freight) basis. The value
of each of these charges is not available separately. As
stated in reply to part (a) export of Edible Oils is made
only in 5 Kg. packs and not in bulk. The FDB rates for
export of edible oil are not available. The domestic prices
of edible oil are domestic prices of edible oil are different
for each variety.

[Translation]
PRODUCTION OF PULSES

1392. Shri Moharn Rawale :
Shri Santosh Kumar Gangwar :

Will the Minister of Agriculture be pleased to state :

(a) whether the Government had taken certain
measures to incrzase the production of Pulses in the
country;

(b) if so, the salient features thereof;

(c) the extent to which these efforts have been
seccessful to increase the production of various Pulses in
the country;

(d) whether the Government propose to take some
other measures to brige the gap between the demand
and supply of Pulses in the country; and

(e) if so, the details thereof?

The Minister of State in the Ministry of Agricul-
ture (Shri Arvind Netam) : (a) and (b) The Centrally
Sponsored National Pulses Development Project (NPDP)
in under implementation in 25 States and Union Territory
of Andaman Nicobar Islands. Under the Project Assis-
tance is povided to the farmers on production and distri-
bution of seeds, Rhyzobial cultures, sprinklers sets, im-
proved farm implements etc. Further production technol-
ogies are being disseminated through Frontline Demon-
strations by ICAR and Block Demonstrations by State
Department of Agriculture.

(c) The production of pulses has increased to 14.46
million tonnes in 1994-95 than 12.02 million tonnes ob-
tained in 1991-92.

(d) and (e) The Gap is bridged through imports. The
quantity imported during 1992-93,1993-94 and 1994-95
was 3.83, 6.28 and 5.55 lakh tonnes respectively. During
the current financial year (April to August) the quantity
imported is 11.37 lakh tonnes.
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LITERACY DRIVE

1393, Dr. Sakshiji : Will the Minister of Human
Resource Development be pleased to state :

(a) the quantum of grant provided to the Govern-
ment of Uttar Pradesh under Literacy Drive during each
of the last three years;

(b) the amount utilised out of the grant during the
said period; and

(c) the percentage of primary schools brought un-
der this programme in Uttar Pradesh?

The Minister of State in the Ministry of Human
Resource Development (Department of Education and
Departmert of Culture) (Kumari Selja): (a) During
1992-93, 1993-94 and 1994-95 Grants-in-aid of Rs.9.58
Crores, Rs. 25.67 Crores and Rs. 22.62 Crores respec-
tively were released for Literacy programmes in Uttar
Pradesh.

(b) So far Rs. 23.10 Crores only have been utilised
as Literacy Campaigns are in different stages of imple-
mentation.

(c) Primary Schools are not covered by Literacy
Programmes under the National Literacy Mission.

[English]
WOMEN AND CHILD WELFARE SCHEMES

1394. Shri Jagat Vir Singh Drona : Will the Min-
ister of Human Resource Development be pleased to
state :

(a) whether due to paucity of funds, many Women
and Child Welfare Schemes have come to stands till in
Uttar Pradesh; and

(b) if so, the corrective steps taken or proposed to
be taken to improve the situation?

The Mirister of State in the Ministry of Human
Resource Development (Department of Women and
Child Development) (Kumari Vimla Verma) : (a) No,
Sir.

(b) Does not arise.
[Translation]
BRANCHES OF NAFED

1395. Shri Rampal Singh :
Dr. Ramesh Chand Tomar :
Shri Satya Deo Singh :
Shri Pankaj Chowdhary :

Will the Minister of Agriculture be pleased to state :
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(a) whether the Government propose to open the
branches of National Agricultural Cooperation Marketing
Federation (NAFED) in foreign countries;

(b) if so, the names of countries where these are
proposed to be opened; and

(c) the time by which a final decision is likely to be
taken in this regard?

The Minister of State in the Ministry of Agricul-
ture (Shri Arvind Netam) : (a) NAFED has opened one
branch in Dubai {Jabal Ali-Free Trade Zone) w.e.f. 20.1.94.
There is no proposal for opening any more branches in
foreign countries at present.

(b) and (c) Does not arise.
‘ENCROACHMENT ON RIDGE IN DELHI

1396. Shri Cheddi Paswan :
Shri Kunjee Lal :

Will the Minister of Environment and Forests be
pleased to state :

(a) Whether the Supreme Court has recently issued
directives to remove all such ancroachments from the
ridge areas of Delhi which are reducing the greenary of
Delhi;

(b) whether any initiatives has been taken by the
Government in the direction of removing the Polo-ground
and other ancroachments done by Government, religious
institutions and private persons including military and para-
military camps;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

The Minister of State of the Ministry of Environ-
ment and Forests (Shri Rajesh Pilot) : (a) Yes, Sir.

(b) to (d) All the ridgea areas of Delhi have been
notified under section 4 of the Indian Forest Act, 1927 with
the intention of the government to constitute-these as
reserved forests under Section 20 of the said Act. Forest
Settiement Officer has been appointed to consider the
claims, failed by various parties before final notification is
issued. While decioing the claims, the Forest Settlement
Officer will consider the allotments made to various institu-
tions by the Land and Development Officer of the Ministry of
Urban Affaris and Employment. The removal of the en-
croachments can be decided only after the Forest Settle-
ment Officer has passed suitable orders in the matter.
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LITERACY AMONG TRIBALS

1397. Shri Mahesh Kanodia :
Shri Kashiram Rana :

Will the Minister of Human Resource Develop-
ment be pleased to state :

(a) whether the Government have formulated any
time bound programme for alleviation of illiteracy and
propagation of literacy among the tribals;

(b) if so, the detrils thereof with special reference
to Gujarat; and

(c) whether any target has been fixed by the Union
Government to fulfil this mission with cooperation of the
State Government?

The Minister of State in the Ministry of Human
Resource Development (Department of Education and
Department of Culture) (Kumari Selja) : (a) and
(b) Under the integrated approach of education for all,
universalisation of Elementary Education, Non-Formal
Education for school dropouts and Adult Education
Programmes under the National Literacy Mission are being
implemented in all the States and Union Territories inciud-
ing the Tribal districts of Gujarat. Almost all the primary
schools have been covered under the ongoing scheme of
Operation Black Board. All the districts of the Gujarat
state have also been covered under Total Literacy Cam-
paigns for imparting functiona! literacy to the illiterates in
the age-group of 9-35 years.

(c) There is no quantification of year-wise targets
under the Literacy campaign. The national Literacy Mis-
sion has the objective to make 100 million persons literate
in the age-group of 15-35 years by the end of 8th Five
Year Plan. However, an attempt is made to cover all the
potential learners identified through survey.

ALL INDIA RICE EXPORTERS FEDERATION

1398. Shri Ram Kripal Yadav :
Shri Arjun Singh Yadav :

Will the Minister of Food be pleased to state :

(a) whether the All India Rice Exporters Federation
has sought Government's permission to sell Rice one
rupee less than the rate prevailing in the open market;

{b) if so, the details thereof;

(c) whether the Government have granted permis-
sion to the consortium; and

(d) i not, the reasons therefor?

The Minister of Food (Shri Ajit Singh) : (a) to (d)
Government has received a number of requests from





